NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 21.03.2017.

PRESENT: 1. Hon'ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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Counsel for petitioner is present. Counsel for R-2 is present. She has not filed
counter of R-2 till now. She reported that she has only filed counter for the interim
prayer made by the petitioner and that she will file main counter for the main reliefs
prayed in the petition. Counsel for petitioner stated that r-2 filed counter which is only
the counter required to be filed. Since the counsel for R-2 requested time to file
another counter apart from the counter already filed, time is granted to file the same
as a last chance by 18.04.2017 and no adjournment will be given for filing counter on
behalf of R-2.
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